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next week. Qliﬁﬁ‘zﬁmﬂ’l LAl m'{‘"
afen & feewaa s3ar gar |

(Interruptions)
MR. SPEAKER : Not allowed. We
cannot allow. Not allowed.
(Interruptions)
MR. SPEAKER : It is a legal problem.

Not allowed. No. No.
(Interruptions)

MR. SPEAKER
not agree. No.

: Not allowed. I do

DR. VASANT KUMAR PANDIT
(Rajgarh) : A -privilege motion against
DDA is pending since November. All that
has been done is to send me the explana-
tion of the DDA. But you have to take a
final decision on my submission made to
you. I want your judgement on that.

weR  wRiea . AT gRA g9
®forga i thiok  this has been already
disallowed.

(Interruptions)

MR. SPEAKER : Not allowed. I do
not allow,

st gamuan  wfem (IsFA)
T AV qeq 931 # JHA F1 Figd
IAGT JHFEA gar & FE AW @
ARG F q1AAT G907 3 #X g
®) Siqw AF Frag g

P O q@zt[; We will see. We will
discuss. fewiggar <@ §, ITIT A\
& |

oY T A q1aw (A993) Y
¥ yaa T eqfag gua Ay aga A
wr #Y qeg g1 )

wEqA AEAA : gad fag €ETE N
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qAfde | 78t TN . Tw. oo, § IAN
wfgy fF ag Taw agt aXdd )

PROF. K.K. TEWARI (Buxar) : A
very serious situation has arisen in Garden-
recach Workshop area in Calcutta. A Senior
IPS Officer has been killed.

weqe AR ;3G (TEFTA ST QR E
a1 Niea 1@ E) NE T wF a%Y
¥ gafeas 51 feepaa 0 ag Ia¥
qIQAT |

(Interruptions)

MR. SPEAKER : Not allowed. This
wrong.

(Interruptions)

(MR. SPEAKER : Not, allowed. qT{l-
Ay g T N FWQ § 7 X 38 g W
g fe sfagr s wWra oy g8 @
a3 feewn fedt ava sudr |

Shri  Ramavatar  Shastri.

Attention.

Calling

12.04 brs.
PAPERS LAID ON THE TABLE

Detalled Demands for Grants of the
Ministry -of Defence for 1984-85 and
Defence Services Estimates, 1984-85 .

THE MINISTER OF DEFENCE
SHRI R. VENKATARAMAN): I beg to
lay on the Table :—

(1) A copy of the detailed Demands
for Grants (Hindi and English

versions) of the Ministry of
Defence for 1984-85.

(Placed In Library. See No. LT-7941/84)

(2) A copy of the Defence Services
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Estimates, 1984-85 (Hindi and
English varsions).

[Placed la Library. See No. LT-7942/84]

Employees Provident Funds Schemes
1983 and Financial Estimates. and
Performance Buadget of Employees
State Insurance Corporations for

1984-85

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND REHABI-
LITATION (SHRI DHARMAVIR) : I beg
to lay on the Table :—

(1) A copy of the Employees® Provi-
dent Funds (Fifth Amendment) Scheme,
1983 (Hindi and English versions) published
in Notification No. G.S.R. 13 in Gazette
of India dated the 7th January, 1984, under
sub-section (2) of section 7 of the Em-
ployees' Provident Funds and Miscellane-
ous Provisions Act, 1952,

[Placed in Library. See No. LT-7943/84]

(2) A copy of the Financial Estimates
and Performance Budget (Hindi and English
versions) of the Employees’ State Insurance
Corporation, for the year 1984-85, under
section 36 of the Employees’ State Insurance
Act, 1948,

[Placed in Library. See No. LT-7944/84.]

Review on the Working of Children’s
Fllms Society, India. Bombay, Annual
Report of the Said Society and a
Statement shwoing reasons for
delay in laying the Review as

well as Annual Report

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI GULAM NABI
AZAD) : I beg to lay on the Table :—

(1) (i) A copy of the Annual Report
(Hindi and English versions) of
the Children's Film Society,
India, Bombay for the year
1982-83 alongwith  Audited
Accounts.

(ii) A statement{Hindi and English
versions) regarding Review by
the Government on the working
of the Children’s Film Society,
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'Indin, Bombay, for the year
1982-83. :

(2) A statement (Hindi and English
versions) showing reasons for delay
i laying.the papers mientioned at
(1) above.

(Placed in Library. See No. LT-7945/84).

MR. SPEAKER : Mr. Ramavatar

Shastri.

(Interruptions)**

MR. SPEAKER : | disagree with you.
Not allowed. | have not allowed him.

(Unterruptions)y*+

MR. SPEAKER : Not allowed. I am
not going to give any reasons. Not allowed.

(Intertuptions)*

MR. SPEAKER : Not a single word
I have allowed.

(nterruprions)s*

MR, SPEAKLER : | am pot to learn
the rules now. 1 have already learnt them
quite enough in the last four years, And I
follow the rules.

(Unterruptionsy**

MR. SPEAKER : Not allowed. I have
not allowed. 1 do not agree with him.

(=aamn)

WA WERI : WA 1, AT ARG
W8 GaTFT ARG, ?

()

ASqH WY : ATIH! GAT AT AT 4
You will be informed. '

(Interruptions)**

MR. SPEAKER : They know that I am
going to discuss it. Afga & qar T gwar

**Not recorded.



